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PER VIJAY PAL RAO, IM :

This appeal by the assessee is directed against the order dated 15 January,
2018 of Id. CIT (A), Ajmer for the assessment year 2013-14. None has appeared
on behalf of the assessee despite the fact that the notice of hearing was duly served
on the assessee vide acknowledgement on record. Accordingly, we are satisfied that
the assessee is not interested in prosecution of the present appeal. In these
circumstances, following the decision of Delhi Bench of ITAT in the case of CIT vs.

Multiplan India (P) Ltd., (1991) 38 ITD 320 and also on the judgment of the Hon’ble
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M.P. High Court in the case of Estate of Late Tukhoji Rao Holkar vs. CWT (1997) 223
ITR 480 (MP), we dismiss the appeal of the assessee for want of prosecution.
2. In the result, appeal of the assessee is dismissed.

Order is pronounced in the open court on  16/01/2019.
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